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not present in the House, naturally you would
not know what has happend.

SHRI GURUDAS DAS GUPTA: I am only
referring to a convention.

THE DEPUTY CHAIRMAN: Which
convention?

SHRI GURUDAS DAS GUPTA: Can
the Government bypass the
Parliamentary Standing committee and come
straight to the House on an issue which ought
to have been discussed there? That is my
point.

THE DEPUTY CHAIRMAN: In the
committee?

SHRI GURUDAS DAS GUPTA: In the
Parliamentary ~ Standing Committee  of
Finance, it was not discussed.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh): We are Members of the
Standing Committee on Finance. These issues
have not been discussed there but are listed
here. That is why there is a surprise.
(Interruptions)

SHRI PRANAB MUKHERIJEE: I would
like to draw your attention, Madam, to the
convention with regard to the Parliamentary
Standing Committee. I am afraid, what Mr.
Gurudas is saying is not ipso facto. To my
understanding, the standing instructions given
by the speaker and the Chairman are that if a
Bill is considered fit by the Speaker or the
Chairman of the House to be referred to a
Standing Committee, then and then only that
Bill is considered in a Standing Committee. It
would be a totally wrong interpretation to
assume that each and every piece of
legislation would automatically be discussed
in the Standing Committee. I wanted to clarify
this position.

THE DEPUTY CHAIRMAN: What Mr.
Pranab Mukherjee is saying is absolutely
correct. If the Chairman or the Speaker feels
that a particular Bill or legislation is to be
referred to a Standing Committee, then only it
would be referred. If the Chairman or the
Speaker in their wisdom do not sent it to the
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Standing Committee, it would directly come
to the Hosue. As far as th Depository Bill is
concerned, it was cleared by the Business
Advisory Committee. &l 3T & g Hifer 4,
3T ATET < o T fewper gon | fsfior
TG B T & | 3 g8 HeR Fellol 81 T |

Now we are taking up zero Hour mentions.
Shri Bratin Sengupta, not here. Shri Salim?

[The Vice-Chairman (Shri Ajit P. K.
Jogi) in the Chair]
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THE VICE-CHAIRMAN (SHRI AJIT P.
K. JOGI): Gurudasji, be very, very brief.

SHRI GURUDAS DAS GUPTA (West
Bengal): Sir, Uttar Pradesh is under
Presidential rule. If anything happens there, it
comes on the shoulders of the Centra]
government. Since the Governor is the
administrator and Presidential rule is there,
the Central Govemment cannot absolve itself
of the responsibility of the atrocities and
repression that have been let loose. Therefore,
the Central Govemment must tell the House
what it is going to do to restrain the
lawlessness in Uttar Pradesh as we see in the
reckless police firing in Varanasi. I want a
statement. And, I want the Central
Govemment to pull on. Otherwise, there is
going to be serious anarchy there. There is
already anarchy, and there is likely to be a
greater . amarchy. And, Sir, the Governor
must be restrained.
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THE VICE-CHAIRMAN (SHRI AJIT P.K.
JOGI): Do not mention the names of other
Universities.
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RE: NEED FOR O.N.G.C. TO EXPLOIT
THE NATURAL GAS AVAILABLE
ALONG INDO-PAK BORDER
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